
IN THE CENTRAL AOINI5TRAJI'JE TRIBUNAL : HYBERA3AD BENCH 

AT HDERBAD 
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CP.52/95 in OA.1035/93, 
CP.53/95 in OA.1222j94, 
CP.54/95 in OA.1223!94, 
CP.90/95 in CA. 932/95 9  
CP.92/95 in CA. 930/93 9  
CP.94/95 in CA. 948/3, 
CP.95/95 in.  OR. 875/93, 
CP.96/95 ircdA,. 874/930 
CP.98/95 in OR. 873/93, 

in 0A.1250209 2  Ot. of Decision: 14-12-95. 

K.Uenkateswarlu 
J.'Purna Chandra Rao 
T.Subramanyam 
P.Narayana Murthy 
N.Lakshrnana Murthy 
P.\Jønkt Rao 

1.R.L.Sarrpa 
A.Satyanaayana 

P. Buchi Ramulu 
C.S!sha Rao 
N.'j.Sijbba Rao 
I.U.R.Mcjhen Rao 

S. A.Sarnbasiva Rao 

K. Krishna Murthy 

U. Subb ar 9 yu du 

Subbanarasaiali  

P. Parasurarn 

N. Hanumantha Rao 

T.5reniva3a Rao 

V. Ramakrjshna Rao 

Applicants in 
CP.No.52/95 in 
OR. No.1035/93. 

Applicants in 
CP. 53/95 in 
0A1222/94. 

Applicants in 
CP.54/95 in 
O.A. 1223/4 

Applicant in £ 
CP.90/95 in 
CA. 932/93. 

Applicant in 
CP.92/95 in 
BA. 93 0/9 3 

Applicant in 
CP.94/95 in 
0. A . 94 6/9 

Applicant in CP.95/9 52n 
C.A. 875/93. 

Applicant in CP.95/ 95sn 
0. A. B 74/YJ. 

Applicant in CP.98/95in 
CA. 673/93. 

Applicant 1nCP.99/95in 
CA. 1250/93. 
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S.Siva Ramakrishppa Ilu:thy 
P.Narasimham 

J. N.Bhavenarayana 
K.Eswar Rao 
B.Pitchaxah 

5. GT\ISK Acharyulu 
7. V.Chandra Sskhar Rao 
8T N.Uenkoba Rao 

K.R.G.Durga Prasada  Rao 
T.S.R.A.Prasada Rao 
S.Rajesam 

Vs 

.. Applicants in 
CP 106/95 in 

1. Shri M.V. Rhaskar R, 
Chief General Manager, 
Telecommunication a, 
AP Circle, Hyderabad. 

Director General and Chairman, 
Telecom Commission, 
New Delhi. 

Shii K.N.Viswanathan, 
CGM (laintenance,S.T.R. 
fl6dr23,39,Rajajj Salai, 
Madras-600 001. 

Shri R.Ranganathan, 
Chief General Manager  Projects, 
No.]. Ethiraj • Salai, 
Madras-500 105. 

Shri R.K.Takkar,Secretary, 
Min.of Communications, 
Govt.bf India, New Delhi. 

Shri R.K.Takkn, 
Chairma,, Telecom Board, 
Sanchar Bhavan, 
New Delhi. 

Shri Budh Prakash, 
Asst. Director General (TE), 
Mm. of Communications, 
Dept. of Telecom, 
Sanchar Bhavan,New Delhi. 

Shri f1.V.Bhaskara Rao, 
Chief General Manager,Tsl.com, 
AP Circle, Doorsanchar Shavan, 
Hydorabdd. 

Respord nts in 
CP.53/95inDA. 1222/94 
CP. 54/95inOA.122]/94;.1 

CP.106/ 95in0A.1365/93 & 
CP.52/95inOR.1035/93. 

Respondents in 
CP.52/95ino'A. 1035/93. 

Respor-tjentà in 
CP.90/95inUA.932/93, 
C.92/95inOA.930/93, 
CP.94/ 9SinOA.948/93, 
CP.95/ 95inOA.975/93, 
CP.95/ 95inOR.874/93, 
CP.98/ 9sinOR.873/93 & p99/95j! 	

1250/93. 
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Counsel for the Applicants 

Counsel for the R!spondents 

Mr. K.\I.nkatssuara Rao in 
OP. 52/95 in 014.1035/93, 
OP. 53/95 inOA. 1222/94, 
op. 54/95 in UA.1223/94 & 
CP.106/95 in OA.1366/93. 

OP. 90/95 in os2ao in 
OP. 92/95 in 014.930/93, 
oP. 94/95 in OA.948/93, 
OP. 95/95 in 014.875/93, 
C. 96/95 in 014.874/939  
OP. 98/95 in OA.073/93& 
CP. gg/gs in 014.1250/93. 

Mr. N.iJ.Raghava Rsddy, 
Addi. 0630. in all the OPs. 

CORAM: 

THE HON'BLE SHRI JUSTICE U. NEELADRI RA0 : UICE CHAIRMAN 

THE HON'BLE SHRI R. RANGARAJAN 	MEMBER (ADMN.) 
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a 

OP 52/95 in GA 1035/93 9  

OP 53/95 in GA 1222/94 9  

OP 54/95 in GA 1223/94 9  

OP OR 932/95, 

OP 92/95 in OR 93a193, 

OP. 94/95 in OR 948/93 9  

B 
OP 98/95 in OR 873/93 9  

CP gg/gs in OR 1250/93 & 

OP 106/95 in OR 1356/93. DL of Order :14-12-95. 

(Order passed by Hon'ble Justice Shri J.Neeladri Rac, 
Vice-Chairman) 

All these Contempt Petitions are closed as by letter 

No.tA/LC/5-4 / 94 dt.13-12-95 the applicants were informed that 

the orders therein will be implemented subject to the out come 

of the SLPs already filed in Supreme Court of India/SLPs proposed 

to be Li ied/ . 

(R .R AN GAP AJA N) 
Ilember (A) 

(V . NEE LADR' AT 
Vice-Chairman 

Dated: 14th December, 1995. 
Dictated in Open Court. 	

puty Registrar(J)CC 

avl/ 
To 

i. Sri M.V.Bhasjcar Rao, Chief General Manager, 
Telecommunications, A.P.Circle,, Hyderabad. 

Sri R.K.Thakkar, drector General and Chairman, 
Telecom Commission, New. neihi. 

SAK.N.Viswanathan, CGM Maintenance, S.'2.R, 
Madras,39, Rajaji Sale!, Madras-i. 

Sri R.Ranganathan, Chief General Manager Projects, 
N0.3, Ethiraj Sala!, Madras-lOS. 

Sri R.X.Takkar, Secretary, Minitry of Communications, 
Govt.of India, New ilhi. 

Sri R.K.Takkar, Chairman, Telecom Board, Sanchar Ehavan, 
Sri Budh Prajcash, Asst.Director General(TE) Mjn.of Wonnu 

tEpt.of Telecom, Sanchar Shaven, New telhi. 
Girt copy to Mr. K.Venkateswar RaO, Advocate, CAT.Fiyd. 
One copy to Mr.V.Venjcateswar Rao, Advocate, CAT.Hyd. 
One copy to Mr.N.V.Raghava Iddy,, Addl.CGSC.CAT.Hyd. 
One Spare copy. 
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